W usfﬁm' Chhota mghm,
Dharhariya Road, Allahabad.

(By Advocate : Shri $.5. Sharma)
Versus

Union of India through the General Manager, North Central Railway,
Headquarters Office, Allahabad.

The General Manager, North Central Railway, Headquarters Office,
Allahabad, i

The Divisional Railw; ay Manager (P), North Central Railway, Jhansi.
The Senior Divisional Operating Manager, North Central Railway,
Jhansi.

Chief Medical Superintendent, North entral Railway, Jhansi,

... Respondents.

(By Advocate : Shri P.N. Rai)

ORDE.

- Learned counse! .fm‘} the applicant states that the OA has been filed for
directing the respondents to reimburse ‘Medical Expenses’ amounting to
mse,sw incurred by the applicant on his medical treatment in Yashlok
Hospital & Research Center, Allahabad as a result of a serious accident while
Mrbrmfng his duty on 14.2.2003. The applicant has submitted his Medical Bili
M since then the matter has been under protracted mrmpondem between







